- -Section of the Companies Act:

Dated this the 19th day of September, 2017.

NATIONAL COMPANY LAW TRIBUNAL
- AHMEDABAD BENCH
AHMEDABAD

C.P. No. 58/73(4)/NCLT/AHM/2017

 Coram: ' Present Hon'ble Mr. BIKKI RAVEENDRA BABU -
. I . MEMBER JUDICIAL_

- Name of the Company. o Manisha Singh

Vs, _
Neesa Leisure ltd.

>ection 73(4 of the Com anies Act- 201 3

S.NO. NAME (_CAPITAL LETI'ERS) DESIGNATION REPRESENTATION SIGNATURE '

%—%w\n\«%%c@e\’g Q“R F /_EQQD%T(CBP\:S % '

'ORDER

Authorised Representative Mr. Ashok Sachdeva present for Petltloner Learned
Advocate Mr. Ravish Bhatt present for Respondent '

At request of Respondent Counsel

L1st the matter on 25 10 2017 along with CP no. 1 1/2016

W
BIKKI RAVEENDRA BABU
- MEMBER JUDICIAL




